Aligarh
University
Medical Team for South Vietnam

12573 VAISAKHA 13,

J Shri Raghunath Singh:
\ Shri Ram Harkh Yadav:
Will the Minister of External
Affairs be pleased to state whether
Government intend to send 5 medical
team to South Vietnam for setting up
a Blood Transfusion Centre there?
The Minister of External Affairs
(Shri Swaran Singh): No, Sir; there
is no such proposal at present,

2975,

12.06 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

AGITATION BY STUDENTS OF ALIGARH
MusLiM UNIVERSITY

Shri Rameshwar Tantla (Sikar): 1
call the attention of the Minister of
Education to the following matter of
urgent public importance and 1 re-
quest that he may make a statement
thereon:

The recent agitation by the students
of the Aligarh Muslim University.

The Minister of Education (Shri M.
C. Chagla): On the 25th April, 1965,
disturbances took place in the Aligarh
Muslim University campus in which
several persons, including the Vice-
Chancellor, received injuries. The dis-
turbances were ostensibly the result
of an agitation on the part of a sec-
tion of the students of the Universit.y
against the decision of the Academic
Council taken at its meeting held on
the 12th April, 1985 to the effect that
for purposes of admission to the Facul-
ty of Engineering and Technology, the
ratio of internal to externai studel.lts
should ordinarily be 50 : 50. Prior
to 1963 , 50 per cent of the seatc in the
Faculty were reserved for internal
students. However, in that yeer, the
University raised the percentage from
50 per cent to 75 per cent and dut:mg
the years 1963 and 1964 admissions
were made on this basis.

In its report submitted in Decem-
ber, 1960, the Enquiry Committee
appointed by the University bad dis-
cussed the question of admis<ion 1o
professional colleges as follows:

1887 (SAKA) Students

ugitation

125

A) 574

“The establishment of an Engi-
neering College has been made
possible by large stale grants.
The nation is interesteq in en-
suring that high standards. avé
reached by those who elect to
join the professional courses. The -
claims of University to regulate
ils admission policy have always i
to be balanced with the country’s ¢
requirements for highly skilled J
specialists in the various technical ¥
fields. This objective may be o
achieved by continuirg to allow ¢

~-

to the University the right to re-

serve 50 per cent of the scats in ¢
any year for its first and high .
second class students. Obviously ;
in pursuing this policy the Uni-
versity cannot and should not dis- |

criminate  between its Muslim -~
and non-Muslim students. It is,
however, reasonablc to assume

that of the 50 per cent Aligarh .
students a good proportion would

The high protective wall of 75
per cent reservation raised by the
University in 1963 mili.ated against
the basic characteristics of a univer?
sity as ap academic institution and
also against the all-India character of
the university which, as a result of
two years of operation of this rule,
was becoming singularly regional and
inbred. The general opinion in the
University was that the standards
were deteriorating, On the recom-,
mendations of the Admissions Com-
mittee, therefore, the Academic Coun-
cil of the University took the decision
on the 12th April, 1965 to maintain’
ordinarily the ratio of 50:50 in the
matter of admissions to the Faculty of
Engineering and Technology between
internal and external students.

A section of the students of the
University strongly resented i‘ne de-
cision of the Academic Council.
Arainst the advice of the Executive
Committee of the Union some 300 or
400 students constituted theinselves
intp a Genera! Body menting and op-
pointed a Committee of Action to
agitate againsg the decision of  the
Academiz Coun~l  rhi; s:cies of the
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students took out processions
staged demonstrations beginning
the 19th April, 1965,

$. The Vice-Chancellor was out of
fAligarh when the agitation started.
©On his return to Aligarh on the 21st
April, in consultation with his col-
feagues he decided to meet the Exe-
cutive Committee of the Union to cx-
plain to the students how, in practice,
&he term “ordinarily’"in the resolution
passed by the Academic Council
would be made to apply. He said
that the students had little to fear and
that the term was meant to cover &
gradual process of change. The Uni-
versity would exercise its discretion
dn regulating dmissiong  every
year  in terms of the decision of
the Academic Council which permitied
such discretion. In taking the de-
cision, the Academic Council was
merely honouring the commitment
which the University had made in
accepting the relevant recommenda-
tion of the Enquiry Committee  and
which was also in line with the past
gractice of the Unijversity. Tlie Vice-
Chancellor conveyed to the students
this disapproval of their agitational
approach ang advised them against
demonstrations of any kind. He also
promised that the resolution passed
%y the students against the change of
gules would be brought to the notice
©f the Executive Council.

and
on

6. In gpite of the explanations given
Py the Vice-Chancellor and other
officers of the University, a section of
the students continued to take out
grocessions and staged demonstrations.
Qn the 25th April, the University Court
et to conduct elections to the Univer-
sity offices. A crowd of about 1500
students collected. outside the build-
ing where the Court meeting was being
held and started  shouting  slogan:.
The students were armed with brick
bats, lathis and empty bottles  and
demanded that the University Court
should immediately rescind the de-
cision of the Academic Council. Some
officers ang teachers of the University
gresent at the meeting came out and
tried to persuade the students o dis-
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perse. At first the students left but
soon after came back and started
throwing stones ang bottles through
the windows and doors of the hall
where the meeting wag taking place
When the violent behaviour on  the
part of the students continucd un-
abated and the situation showed signs
of deterioration, the Univers.ty autho-
rities decided to call for pelice assis-
tance,

7. The mob continued thewr violent
behaviour and started thr wing brick-
bats even at the police as a result of
which some of the members of police
received injuries. As there was an im-
minent danger of the mob  over-
powering the police party, three
rounds were fired by the police in
seMf-defence resulting in injuries to
two students. Thereafter the students
dispersed for a while, bat again col-
lected and questioned the presence of
police and their authority to enter the
University. Brick-batting was also
started again. Some of the students
then forcibly entered the hall where
the Court meeting wag being held and
started beating up the members of the
University Court and the stalf there.
The Vice-Chancellor was severely as-
saulted ang received a number of
injuries. It jis, however worth men-
tioning that two students protected
the Vice-Chancellor from further in-
juries at great personal risk to ' them-
selves,

8. On the 26th April, 1963, the Vice-
Chancellor was removed to Delh; for

treatment in a nursing home. where
he is progressing. As regards the
reported resignation of the  Vice-

Chancellor, the President in his capa-
city as the Visitor of the Universily
has not received any letter of resigna-
tion so far.

9. Necessary precautionary measures
have been taken to preveant any fur-
ther violation of law ang order. A few
students have been arrested by the
local authorities. Intensive patrolling
is being done and the situation is
under control. The Universily has
been closed until restoration of normal
conditions.
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10. It is clear from the report of
the Vice-Chancellor that al-
though outwardly the agitation ap-
‘peared to be against the change pro-
posed in the rules of admission, it was
in reality directed againgt him  per-
sonally because of his broad and
nationalistic approach to the problems
of the University. It would also ap-
pear that the disturbance was not a
mere sporadic event; it was too well-
organised for that. The Government of
U.P. is making a thorough probe into
the matter to ascertain the root-cause
of the trouble. I would like to  as-
sure the House that the Government
will take all possible measures to en-
sure that the University conforms in
its organisation and its activities to
the highest standards expected of a
national institution of higher learn-
ing.
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ot TR Ffe ;s ag A R
s g gfrafad ¥ SanmdTeardt am
® F Tadfas qresEfaw g g, Y
ay feq &m s w@ar g ) foew
faat agt 7T N qifFTaT # AT e
qqT T, 99 W A g qF & g
of 27 T FE F Y g I w1 g
' g e g @ A gt
& N-AE-AEAT T G AT
2 ?

o WEEw . A 99 @
wAT g d g e Ao d
W #q FY AE TAT @K 1 gafad
e qEer fad 0F 0F AW
]

off T zifeay : o o
T8 Y fF wrow o Ay oA F M-
[EE-AQAT FT qAYA A §; afx
w, @D E awEK A @ ary § A
ate wadd; afr 7, @ w7 FE
gq AT A wtw waaf
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Shri M. C. Chagla: I am sorry io
say that there is a section of the staff,
which has made common cause with
this rowdy element, which is reac-
tionary, iliiberal and communal. I
assure the Mouse that I will see to
it that this clement is removed from
there.
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Shri Hari Vishnu Kamath
hangabad): Liquidate them.

(Hos-

Shri M. C. Chagla: This is not &
totalitarian country; I cannot do that.

Shri Harj Vishnu Kamath: I do not
mean physically, but aducationally,
professionally.

Shri Bhagwat Jha Asad: (Bhagel-
pur): The question is specific about
the Pro-Vice-Chancellor’s action.

Shri Surendranath Dwivedy (Kea-
drapara): Has any action been takem
against him?

Shri M, C. Chagla: I have not
received detailed information about
actions and activities of Individua!
members of the staff. The U.P. Gov-
ernment is having a probe. If that
probe is not satisfactory I wilt
persuade my hon. friend the Home
Minister to have a probe instituted
by the CBI from the Centre,

ot swrrfic et (frrt)
eI wEiE, qfeeTT Wi W
qfeet e ¥ sewTar, g
Aferm fmafraem ¥ eml dh
TEATTER ST 97T W § o o
Iz T TR A} 9ran @ity e
qAT & Arg Ay 0t ff, a7 g
wfeqn favafaaraa & ey 3 ster
gravz aX qeew feay 9t | Afer
aF  WEAT T W A f—|
g WM TmE A ar 1 m &
mzﬁ%mmiur«w&ﬁ
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[sft sTwETe wrey)
Y AT HA A gw et
# Hw AN Iogeta, s seEET
W, Foag oag gz gk § oW
g ¥ fen wA waw @g AqEn
@ o fr afan gm # = pefamEe
ST ®T 3R TH A F—gEA WEEY
@ g AT A A
STy ag W } fF o gfrme g
# 7 gefara W a0 dier @ S *
g I & faq oF darr W dAC
@1 T ar f§ 9 F a7 39 I
¥ 99 #1 Y WA o  Ag a%
W feaft v | S B firrr wel
§ F T W@ e g, faw

Shri M. C. Chagla: Wecll. Sir, 1
share the indignation of my hon.
friend at what happoned at Aligarh.
1 think my sympathy and the
sympathy of the whcole House must

MAY 3, 1965 Students agitation (CA)

12580

go out to the Vice-Chancellor for
the indignity he has suffered, I wisk
to assure my hon. friend and the
whole House once again that not
merely the students will be punished
but I will see to it that any member
of the staff who wag party to this is
also brought {o book and proper
action is taken against him,

Y wEEET oW ;o sprer
AR, AT T FT AAH W Ag 4T
f& = dvepr  ofdfeafed & @
faafraem & swas fagea 1
LrcardiEa i s i1

Shri M. C. Chagla: As regards the
police, Sir, I am sorry to say, my
information is—I am looking into it
—that the police remained outside, it
never came into the court, and at the
instance of some members of the staff,
without consulting the Vice Chancel-
lor the police were sent away and the:
Vice Chancellor was assaulted after
that.

Shri Bhagwat Jha Azad: Who did
it?

Shri M. C. Chagla: An enquiry is
being made, It is a very serious
matter and we are looking into it.

Shri Hari Vishnu Kamath: It was a
conspiracy, arrest them.

Nt qER feg (7FEm) ¢
wARg & arargw o 1 3T
RW F G 9@ ¥ qg qUTAR YFEA
gt ¥ f o fem oy oo g, @
3 fav @ o favafersT
wwrTe oF qfeaw @ee ¥ oF sfsr
gt, fm & &% el A+ femn
frr 1 3w D § sufram g
Fra dt weesfroa qfees faardt
¥, IEN 7T aga & amt § sfafra
@ A oW T # e gfew
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afEfedr & #ud e@l 97 afex &
grag # fagaw @ A A @9 @
ag g fege & A &
fegmm @ fmragfr # @ 2,
afer =fs fre% o= | 4 3 G-
frafar " EFEETET TR ¥
w¥m dAE FT wmar - fEee
¥ oo <2 8, safed e ¥ TR
1 FAEME A & fAu ag wrEws
2 f& gw 5o wwC w7 wW G |
ag ST wean § R o S aaa
T AT Y ATEE )

VAISAKHA 13,

Shri Maurya (Aligarh): Give the
names of three students who went to
Pakistan,

Shri M. C. Chagla: I am not aware
of this jncident, but I know....

S L csiclico B
dw  faofed & AW qod, I @
afrafadt ¥ Ghfrafor siw S
@ FT ¥ qifFeA T § | ag dwiT
Lagi ol

o g%W AT wOE@  (J|H) ¢
oy WERd, W@ g A
fra ¥ ag @ame qov &, a1 A W
wey EfF mIsam Y & quw
wre § 6 ag ara 71 W1 3w
gF % T X waTe T T
M FGHR IAC X | A A H
wgd A W § 7

ST WEYET ¢ ATEY, WTEN A

W HG: qF AW H ared ar
" g 7 (Interruptions),
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WO REEW ¢ T, WIET |

stald ;¥ oA dF e
23 W@ gfefae & ffaafo
I FT & qifEE ww o 1
q5 Fiamy §? gA3 T
(Interruptions).
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TETW WER AT §F Fg ARA§ 7

(Interruptions).

Order, order. Shri Maurya may
have his own turn if his name |is
there. But this is not proper. He
hag no business to interrupt like this.

Shri U. M. Trivedi (Mandsaur): He
must withdraw his words. He is
talking nonsense, utter nonsense (In-
terruptions).

=it gwR W wga : TED AT F7
grew #usnEl #va § (geTwd) |

Mr. Speaker: Order, order. I am
very sorry, I am on my legs. Every-
one should sit down.

Shri U. M. Trivedi: He must be
asked to withdraw those words,

Shri Maurya: The Leader of the
Jan Sangh called me nonsense,

Mr. Speaker: The manner in which
Shri Maurya is behaving is very
objectionable.

Shri Maurya: The Leader of the
Jan Sangh called me nonsense.

st TWartg . WW qds AT |

Mr, Speaker: Shri Kachhavaiya as
voll ig not behaving in a responsible
manner. My remarks apply to Shri
Kachhavaiya also now.

Shri Maurya: The Leader of the
Jan Sangh called me nonscn.e.
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e WER
e FF F TR A T
afry ¥ fgy
g ;v gy faafugi &
AT § I AT 9 FT O
arE

L U C R 1 R 2
AAAT § TE FEA KT ! W I A
w afm A 5 ¥ a3 77 22
¥

Shri Maurya: I withdraw my words,

but the Leader of the Jan Sangh cal-
led me nonsense,

oy &@F ) FT
IR

*
ATTRY

st gEw a7 womg 2 OF T

2

Shri Maurya: I object to that.
must withdraw those words.

He

Mr. Speaker: Shri Kachhavaiya's
behaviour also was very objectionable.
He also should express regret for it.
If somebody behaves in that manner,
it is my business to correct him and
not of any hon. Member. The man-
ner in which he has behaved was
very objectionable and very wrong.

N} BEH AT WA %
aN B AFEATE | UG W ARG
¥ ATRE, av FPragrar) Fgaer
afew v g o

oW wEET ¢ AR O ET
A @O TR Y, Wk
Ty ot 1 AWt § S wg e
t wgy & wam  fafter wgw
3, HITEY WO AT I FY A .y,

~

g 99 |

Shri M. C. Chagla: I have no
knowledge of any meetings with
regard to Pakistan being held in Ali-
garh, but I can tell the House every-
thing tha¢ I know. The personal
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propaganda against the Vice-Chancel-
lor had been going on since October
and it is very surprising that neither
the intelligence of the U.P. Govern-
ment nor our own intelligence should
have known about it.

sh

Some hon, Members: Shame,

Shri M. C, Chagla: Two Urdu rags
have since October been violently
attacking the Vice-Chancellor because
of his nationalist liberal outlook and
his attention was never drawn to it;
our attention in Delhi was never
drawn to it. Obviously, the U.P. Gov-
ernment never knew about it. We
are enquiring about this and we want
to find out how is it that this thing
went on without anybody knowing
about it.

Nt gy (fgEe) ¢ qaTE g
fawafoaem & #1 #7 fig W)
sy afran fvafamg & O &
A argw stge Jdf fraw fear
T ¥ Ug OE vAT Y S 97 @
g1 T gar @ wwmet v ge
N qrr A Far oA A @ E 7

Shri M, C. Chagla: If I remain the
Education Minister long enough, I
will see to it that there is a non-
Muslim Vice-Chancellor in Aligarh
and a non-HinCu Vice-Chancellor in
Banaras.

o TH AANEY wifgar :  (wear-
am ) : & wefrry frvafrarea 1 s
A FTCEF I 0 A E e favs-
ey & aga savaT e § g gL
¥ grafag genfew  sqomes ¥ fag
FooEE g & R A v 9w
T et & 5w Y A gewfe
¥ @ asa vt ¥ dr
¥ o ww ¥ v @ ad o o
gral  Fgt ww A QR foaEy
sfrar frem s ST A TE Y a7
g wgr Awomd ¥ ¥ @
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v I avg ¥ fom g ¥ EW A
Ity @t ey ¥ E & 39w
foey y oy A w ¥ w9
ERFDE AN T a Fa
AN faw HF o 3@ RE | -
A Irgeafy ot f& Awond ¥
Ygl A% qF AW § A E A
A NqT § 7§, 97 77 foe
X 4 A g fozar gu ¥ o AW
2@ wa . ¥ gl wEew ¥ qeAr
agar g fE o @ F faams, gua
Jugats das fr o adam for-
R, f93 §1 9w q@m F Iw7m A
& &, AT T AT AAT AT
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et wEYET ¢ . Tfoer T faar
A aum AT

To T wARGT wfgar 5T
AA F faaw g T F s
FrATE A N A @R " w/
g o ITF @A ATA }E A7

Shri M. C. Chagla: As I told the
House, may I repeat that action will
be taken against every member of
the staff who, in any way, connived
with the assault on the Vice Chancel-
lor? 1 myself have just come out of
hospital. The Vice Chancellor is
still in the hospital. I gathered this
information while I was in the hos-
pital. I was tremendously worried
about it, But I assure the House
that I will leave no stone unturned
to see that this communal reactionary
element is removegd from the Aligarh
University.

WMo 7 wAET RHAW : T
"W, W AT A 9T S 3 |
#waﬁﬂmgn#ﬁﬂ‘[ﬁrwm

ﬂa’f%n Afer i wa At o
7 §RE AR gOW Iugefd &
o WA ¢ 1 3 AN & faers

VAISAKHA 18, 1887
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Sbhri M. C. Chagla: I have no
sympathy either for the Registrar or
for the former Vice Chancellor. If
I know that any person has connived
with this or has been party to it
again I assure the hon, Members that
he will be removed.

o TR JANET  AMfgar : |
frrdzry &1 7Y WO WY sAT
g

&t fowm gzamw  (FEEeR) ¢
=1 g WY gﬁ:w@%aﬁmﬁr
& TTEW gUTT g & 69 giY
Ao R FT A FEET
ﬁma@m%ﬁwxgwaﬁ’
IAF AT AT WS g § ag fAwer
¢ e fomr aEe ¥ oF 0w A
¥ am AT W F g
faear, wvofie dfwdws wgr
|1 W A W AA wEeT w7 aw
mr R, afx gf @ wE ow aw w1
FriaTd WY A #7 § agife ag wriad
a1 I wifgy ), o=t AW
afey ot ?

Shri M. C. Chagla: I am in touch
with the Vice Chancellor. 1 receiv-
ed a letter from him yesterday, I
have talked to people who have come
from Aligarh who were there. It
takes some time. But, as I said, T
cannct dismiss somebody unless I
have some materia] before me. With
regard to the other question, as far
as my knowledge goes, the Regis-
trar’s appointment is not contempor-
aneous with the appointment of the
Vice Chancellor. It is only the pro-
Vice Chancellor’s appointment which
is contemporaneous. 1 want to look
fnto as to what his tenure is and if
he is guilty 'of any action,, again I
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assure the House that I will see to it
that action” is taken against him.

Shri P. R, Chakraverti (Dhanbad):

In the face of this unseemly and
murderous assualt on the Vice
Chancellor—a unique factor ip the

history of India’s educational world—
may I know whether the Govern-
ment hag studied the dangerous por-
tents that haunt the precincts of Ali-
garh University and, if so, what posi-
tive steps Government propose 1o
take to cure Aligarh University of
this deep malady, a canker of the
past, by dismantling the University
or by overhauling it lock, stock and
barrel?

Shri M. C. Chagla: My view is that
the Aligarh University has a contri-
bution to make to the composite cul-
ture of India. But I wish to assure
this House that I know that there
is a canker in the body-politic, and I
want to remove that canker, and 1
shal] take every drastic action to see
that this communal and reactionary
element is removed from the Aligarh
University.

Some hon. Members rose—

Mr. Speaker: Only those Members
whose names are there should try to
catch my eye. But even ip regard
to them, I shall pot be able to call
all of them.

Shrimati Maimoona Sultan (Bho-

pal): May I be permitted to ask one
question?
Mr. Speaker: Shri Siddeshwar
Prasad.
WM fagr wEm ()

oY A foem welt F ot awEy
a1 favor q71 IET & 77 U @Y A
3 Fr mfvrs g favafear ¥
IV H qIE gvE Ay 9% fawafaarg
F afawfeai a7 farerr Aifq wvoz 4 @
¥ & fw I TV 9 SN T ST
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7 ¢ fa g afafad § owfanm
faeg  dfvz afem 97 Zrm, Qwaa
ar A dfag o7 73 Qm, a=g
wafaw gfqafadt & ag facir fear qar
f& @@t T fanfadi 7 fao
wqr gefera & 1 & sem Wz §OfE
s@ @y fawafagemi & fAo afs-
afedt areg  wfama gro ot AR
ferr  darem ¥ g7 3A AW 9T AT
fear s v & 7 g7 wefeem dfe
fqm 7 &l A e qwz @ fE g
fawafaaera & g a0 A€Y fawan o ?
w7 a% 37 fagra &y agf v faar
T g qw aF 39 favafaaem w9
TRIT ATA, TH FeAvaey # foear 741
F AT ETA & | A3 T AVTI H
g7 fAem F S TR E

weaw WY . §ET gEad
AT FT & gFAHA W17 oeqfafe-
wq AG AW TR, A3 qGA AR A
RENLTAFTOF A FAHE 9% §
AR TAH FFAT AT FL AT OF A )
g o # 5 gw qEXEm w:]aq
YT AT ST R I AACGA | SATRT
A AT & qIE AT FAT 5 5H &
T H Fq7 WA, 3 AEY & HifE
FIE AT AUAT AT TAAT AGT TARA |

ft fagmat swoe ¢ @A @A fE
X % g usfaww agi v wfee
few o R ¥ W A1 ¥ F fomar
HY ZTIF FT AT HTVATAA X AR |

Shri M. C, Chagla: I think that
both my hon. friends are misinform-
ed. As far as the recruitment of the
staff is concerned, it is done through
selection committees as in any other
university. As regards the admis-
sion of students, that is also done on
an all-India basis on the percentage
of marks received by the students.
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The appointments are all
selection committees.
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through

oft fagwaT qaw : @ &
FITF WT FATIT AT

Mr. Speaker: Order, order.

Dr, L. M., Singhvi (Jodhpur):
While I congratulate the hon. Minis-
ter of Education on the very firm
assurance that he has given to this
House, which is very satisfactory, we
would like to know whether he pro-
poses to take any particular steps to
probe into the root cause and to
constitute a committee which may
suggest long-term measures for root-
ing out this kind of trend in the Ali-
garh University?

Shri M, C. Chagla: I have not
decided on that, but if necessary as
we did in the case of the Banaras
University, we may pass ap ordi-
nance and suspend its constitution. '
am prepared even to go to that
length. As regards the long-term
proposals, I must have a discussion
with the vice-chancellor, and I shall
give him every support to make Ali-
garh University a modern, liberal,
‘natiomal university.

A s donw o & amgw
qEA A F g WA qAAR
fawafagras # s 50 ¥ & frogo
ng  watew  gfrafed F wdaa
F fag g1 3| FY I 75 Sfaeq F
faar 1 37 F s # us fao
SEIT AT FT @5 THo o (HEAT)
F 97T 1 IT F qWF § IF AT AL
I AETRAT AT FF A FeATE O
g ag a3 il A ama ¥ AR
gfaafeet & waem ¥ faw 1 @
feare e & @ R AT 1 S Qo
Qo (WIFAT) F1 =TI 91 g AT
qT | 93 3 WA ©F grav @ § fF
W I T AT WAT AT @R
1@ gfrafas & Aigar daem awr

VAISAKHA 13, 1887 (SAKA)
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AFTE, dag o A aEd AR
Al #Y A Y a9 ¥ a9 FO g
g1 O graq ¥ e g ag from
i 5 A€ Y gvmTh AT w9 WY
feft  gfmafaet § amgw Ffe a1
wER 7 T ¥

Shri M. C. Chagla: In fairness to
the present vice-chancellor, may I
say that it was very difficult for me
to persuade him to take up this job?
I told him that it was a great chal-
lenge. He wag occupying a high
diplomatic post, and he would have
continued in his diplomatic career,
which he gave up to go to Aligarh
and meet the challenge. If is sad
that he should have met with this
fate.
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As regards his predecessor, I am
sorry that he changed 50 per cent to
75 per cent without the consent of
the Executive Council; but the pre-
sent Vice-chancellor wanted to res-
tore the position as it was before the
action taken by his predecessor,

Shri Maurya: My question was
very sharp and clear, but that has
not been answered.

Shri D. C. Sharma (Gurdaspur):
On a point of order......
wegw WERW ;A% §9 A

w w3 o Ao g s o o
AT w1 ogEfow  @gr A &
E1c

Shri D, C. Sharma: Why is it that
Members are not being called in the
order in which their names appear on
the Order Paper?

Mr. Speaker: No; % am not calling
them in that order, but I shall try to
call as many of them ag possible.

Shri D. C. Sharma: You have
always said that you would be calling
the Members in the order-in which
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their names appear on the Order
Paper. Why have you changeq this
procedure now?

Mr. Speaker: It is not necessary
that I should call everyone of them.

Shri D. C, Sharma: I want to
know why you have changed the
procedure.

Mr. Speaker: Shri D. C. Sharma

may kindly sit down.

Shri D. C. Sharma: I shall sit
down, but 1 want to know why you
have changed the procedure. It is a
point of order, and 1 want your
ruling on it.

Mr. Speaker:
order.

It is not a point of

Shri D, C, Sharma: It is a point of
order.

Shri P. Venkatasubbaiah (Adoni):
It iy a categorical statement which
the hon. Minister has made with
regard to the Aligarh University.
May I know whether, taking into
account the present happenings in
that institution, he woulg like t0
bring forward a legislation to du
away with these communal nomen-
clatures such as Muslim University
and Hindu University, so that we
may establish real secularism in this
country?

Shri M. C. Chagla:
said that. If this House changes the
name of the Banaras Hindu
University—the Bill is pending before
the House—and leaves out the word

1 have already

‘Hindu’ from the name of that uni-
versity, I shal] immediately bring
forward legislation to delete the

word ‘Muslim’ from the name of the
Aligarh Muslim University.

st g feg  (drm) o owdE
@ Fa A ) we e
Het T amw ¥ AR 7 PR A g
fs fra a9g ¥ wg¥ FgIT AHRAT
IST AT I T ATER AEAT § IR
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75 WY &< qq f5a, A% aTe® e
WA @I A X 50 R A @Y
w1 far FsE W oswwn agee
e fowrd femy, 3y qwma 2w
IR Awr i gard Rt @
€ T wwmy ¥ wgafaen Tgi
& Or TAT S A AT FAY T@AT
AT FgI ¥ W WA WK
T4 Y woAr #fET @as dar fxard
far |+ aze wgEx  Awe W@
AT ¥ WR A T A Ar
& @ % wgafaew @i @ WA
g

Shri M. C. Chagla: Communalism
comes in this way. The present vice-
chancellor is known for his liberal
modern nationalist  outlook. The
communal gection of Aligarh did not
like hig appointment. As 1 said,
from October, a vendetta is being
carried on against him. Al sorts of
strictures have been passed against
him, and libelloug statements have
been made. The change from 50 to
75 per cent was merely a pretext.
One does not go and murderously
assault a vice-chancellor berause he
changes the percentage from 75 to 50.

Shri Khadilkar (Khed): May 1 seek
a clarification? There are 44 names
on the Order Paper. We have already
taken about half an hour on this. . .

Mr. Speaker: 1 shall decide when I
shall have to finish this and go on
to the next item.

Shri D. C. Sharma: It is not a com-
munal question. There is a pro-
Peking element and a pro-Pakistan
element not only in the staff but also
among the students. May 1 know
what cfforts the Government of India
are going to make to probe into the
pro-Peking and the pro-Pakistan ele-
ments in that university, because the
Government of UP have utterly fail-
ed to do that?
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An hon. Member: No, no,

Shri M. C. Chagla: While essential-
ly this is a law and order matter for
the UP Government to deal with—
they are actually having a probe now
—if we are not satisfied, as 1 have
assured the House, I would persuade
my hon. friend the Home Minister to
take up the probe from the Centre
and if necessary employ the CBIL
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Shri Daji (Indore): 1 welcome the
statement of the hon. Minister and I
would not like to pursue the same
matter further. But I would like to
ask him about one thing. What is the
use of saying now that all this was
going on since October last? Neither
the UP police nor the Central Intel-
ligence Bureau seems to have known
about it, though the Intelligence
Officers are very assiduous in follow-
ing us wherever we go, even when
we go to a hotel, but when such im-
portant things have come up, they
have failed. Is it known to the hon.
Minister that in this very House
warnings were repeatedly given about
the communal and anti-national acti-
vities of the pro-vice-chancellor there,
and despite tha' he has managed to
continue there, and secondly during
the pendency of the inquiry, the re-
gistrar and some of the other officers
there are going on with their policies,
and even making public statements
in the press challenging the  state-
ment of the vice-chancellor? Are we
to understand that till the inquiry is
finished, all these elements are going
to carry on in the university?

Shri M. C. Chagla: No, Sir, I am
seriously considering whether we
should not take immediate steps to
remove. . . .

Shri Nath Pal (Rajapur): Or sus-
pend. '

Shri M. C. Chagla: . .
some of these officers.

. or suspend

Shri Hem Barua (Gauhati): If you
propose to call the lady Member, 1
can stand down.

VAISAKHA 13, 1887 (SAKA)

Students
agitation (CA)
Mr, Speaker: I prefer him to the
lady Member.

Shri Daji: For once he is chivalrous.

Shrl Hem Barua: The firm and
forthright stand taken by our Educa-
tion Minister is only what onc ex-
pects from Shri Chagla, and his is a
very inspiring statement, no doubt.
But since this incident is only a por-
tent, a symptom, may I know what
steps he proposes to take to eliminaie
this virus of communalism from the
University that is at present vitiating
its atmosphere?

Shri M. C. Chagla: As 1 said, it may
be necessary to suspend the consti-
tution, promulgate an ordinance,
amend the Act and see that in the
selection  every trace of nepotism,
patronage or communalism is remov-
ed.
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Mr. Speaker: The hon. lady Mem-
ber has been standing. But her name
is not in the list.

st vy fowd (7)o ¥ AW
faez & 2, Tooed  WERRT 1

QW WY : WY AT ATH @
Afer & a9 F q9a A4 2 @

=t gwR W wgAE 4T He
Ry F A A g ag A g fr o=
favafaerea &  gfafmafar wfas
# fama faedt dsue @ 7 fer
Fa AT frg W § § Al
frog e sy @ & ? o oW
defY w@zT & oA § ag arg o wvdY @
& o agt WAL AT § ag -
mEF o E?
Shri M. C. Chagla: I have no infor-
mation on that.

o g W R o
frarredf agT I W ?

oW wim ;3 qEw A

' ,
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Mr. Speaker: I do not propose to

calf;. any other Member. This should (3) Shri Laxmi Dass.—17th

suffice. April to 11th May, 1968

As regards the hon. lady Member
who has been standing, as her name
is not on the list, if I allow her to
ask a question, it would place me in
an awkward position,

Shri P. C. Borooah (Sibsagar):
name is there.

My

Shri Kapur Singh (Ludhiana): We
request that the hon. lady Member
may ask a question.

Mr. Speaker: If the whole House
wants it, I have to agree.

Several hon. Members: Yes.

Shrimati Maimoona Sultan: In the
context of the situation which  the
Minister has pointed out, does he
consider instituting a judicial inquiry
60 that the facts placed before the
House are impartial, correct and with-
out any bias?

Shri M. C. Chagla: As far as I know,
a magisterial inquiry has been insti-
tuted by the UP Government. I would
like to await its report and see what
it is.

12.43 hrs.
LEAVE OF ABSENCE

Mr. Speaker: The Committee on
Absence of Members from the Sittings
of the House in their Thirteenth Re-
port have recommended that leave of
absence be granted to the following
members for the periods indicated
against each:

(1) Dr. Saradish Rov.—17th April
to 11th May, 1965 (Eleventh
Session).

(2) Shri R. Umanath.—17th April

to 11th May, 1965 (Eleventh
Session).

(Eleventh Session).

(4) Shri Paresh Nath Kayal—
18th April to 11th May, 1965
(Eleventh Session).

(5) Shri A. K. Gopalan.—17th
April to 11th May, 1965
(Eleventh Session).

(6) Shri Madala Narayana

Swamy.—17th April to 11th
May, 1965 (Eleventh Session).

(1) Shri C. H. Mohammad Koya.—
17th February to 6th April,
1965 (Eleventh Session).

(8) Shri Kolla Venkaiah—17th
February to 16th April, 1965
(Eleventh Session).

(9) Shri Dasaratha Deb.—27th
March to 11th  May, 1965
(Eleventh Session).

(10) Shri Kashi Ram Gupta—16th

April to 30th April, 1965
(Eleventh Session).

(11) Shri N. R. Ghosh.—22nd
February to 9th April, 1963

(Eleventh Session).

(12) Shrimati Savitri Nigam.—19th
April to Tth May, 1965
(Eleventh Session).

(18) Shri Biren Dutta.—4th to 31st
March, 1965 (Eleventh Ses-
sion).

Shri Hari Vishnu Kamath (Hoshan-
gabad): On the last occasion also, I
had raised this issue. When leave is
sought to be granted on account of
long or serious illness, the House is
naturally concerned. I find again in
this list the same Members, Shri
Paresh Nath Kayal, Shri Kashi Ram
Gupta and Shri N. R. Ghosh. They
were granted leave on account of ill-
ness last time also for 59 davs, I
believe. Again thev have asked for
leave on the same ground—illness.





